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our oountry under Package-2 so that the 
wolfclooonstruct tiy pass may be started at 
Ihe Ihe earfiesL The hon. Minister may kindly 
kx)k into tto matter sympathetkaliy.

IBvSsU

PROF. UMMAREOOY VEMCATESH- 
WARLU (TenaB); I*. Speaker, Sir. I have 
been trying to  an important matter to 
the noHoe of the Government for the past 
five daqrs, but oouU not get the opportunily.
II is unfortunate that one more DaR youth, 
Mr. K. AnI Kumar has been kiled on 10th 
September in Chundur, a vlage In my oon- 
stiluency,whch has been in news since the 
txutal carnage took piaoe on the 6th August. 
1991.

When the Poice vrare accused of their 
connivance in the eth August carnage and 
theirfaluretotake action onthelOlh August 
incidents, they themselves were involved 
cfirecdy in killing Mr. Ani Kumar in firing, 
wtwnhewasonahungerstriw demanding 
justice to tfte VKlims. This dearly testifies a 
that tlw Poice administration have thor
oughly faied in protecting the people and 
tlie Stale Government has lieoome asflent 
spectator and reached a stage of inertness.

I raised the issue in this angust House 
successively on «w tth. 9th. 12th and there 
14lh August 1991 and enprossed my con
cern over the carnage duly demandmg 

immedbte pnbe  into the incUents and 
action against culprits. I have also paid a 
personaivisiltothevlageonthelOlh August 
1991, mat the membens of ttw liereaved
*---nnnrlnm—firl Hl-L l̂n  iiain n««n•amMS ana oonoemneo uie •amMS ana oonoemneo uie Doroaric eveiiL

When thatistheoonoemlhaveshoMm.

eveiiL

When thatistheoonoemlhaveshoMm. 
an honourable coloaguo kiltie ollierHousean honourable coloaguo kiltie ollierHouse 
iiefe made an irresponsiile and baselessiiefe made an irresponsiile and baseless 
itaiamenlafeiirdaysagosayingtiial luseditaiamenlafeiirdaysagosayingtiial lused 
my lelalwesinChundurcamage. fcisameremy lelalwesinChundurcamage. fcisamere 
pottcalymaliifaled ooncodionandadetHpottcalymaliifaled ooncodionandadetH 
eiate altoinpl to irnpicale me and I surnrna-eiate altoinpl to irnpicale me and I surnrna- 
aifeoniamnJIL

Since nam ft is proved ft is proved 
•laimepresentSlaleGovem•laimepresentSlaleGovem

Pradesh does not have the political acumen 
and administrative grip to maintain law and 
order in the State, it does not deserve to 
govern the State and hence I demand once 
again that the State Govemment be dis
missed forthwith and a fresh mandate in
vited before further alk>wing the law and 
order sihjatbn to worsen in the State of 
Andhra Pradesh and daim some more inno
cent lives and destunctbn of private and 
pubic property. t>esides demolishing tlie 
very social fabric.

Now I urge upon the Government to 
constitute peace Committees to restore 
normak:y and instill confidence among al 
actbns ̂ the people lieskies expediting the 
inquiry process on the incidents whkrh took 
place on the 6th and 10 the August in 
Chundur and also the recent police firing on 
the 10th September, resulting inthedeathof 
Sri K. Anil Kumar.

While expressing my sympathies to the 

bereaved family, I demand payment of Ex- 
gratia to the next of kin of the deceased.

nIinAndhianIinAndhia

11.53 hrs

HE. SITUATION ARISING OUT OF 
DEPLOYMENT OF ARMY IN ASSAM

lEngSsU

OR. JAYANTA R0I4GPI (AutonomousOR. JAYANTA R0I4GPI (Autonomous 
Distrct) : Mr. Speaker, Sir, thiough you, IDistrct) : Mr. Speaker, Sir, thiough you, I 
want to draw the attention of Itie Govern
ment and also the House regarding a stu-
want to draw the attention of Itie Govern
ment and also the House regarding a stu- 

ation arising out of daptoymeni of the Armyation arising out of daptoymeni of the Army 
in Assam.

Sir, pnbaUy you are also awwe iMt

in Assam.

Sir, pnbaUy you are also awwe iMt 
tiwre ate stii seven hostagaa wilh UFAtiwre ate stii seven hostagaa wilh UFA 

now and the daptoymenl of tiie Amy wHnow and the daptoymenl of tiie Amy wH 
endanger ttw Be of ttnse hnitapit Ourendanger ttw Be of ttnse hnitapit Our 
ptii—

wieaaed mahout any bw or injuiy or hwiitBwieaaed mahout any bw or injuiy or hwiitB 
•wm. Kiaakwdy32houi*thaithtAiiiiyii•wm. Kiaakwdy32houi*thaithtAiiiiyii 
indeptoymert. T1 now, the Army could notindeptoymert. T1 now, the Army could not 

raiMM the hostages. Sir,intoAŷnaM(»'raiMM the hostages. Sir,intoAŷnaM(»'
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paper it has come out that ULFA has again 
threatened to kill the hostages. I would like 
to know from the Government whether the 
deptoyment of the Army will ensure the safe 
release of the hostages.

Sir, one hon. Member of the Assam 
Legislative Assembly bebnging to the 
Communist Party of India, Shri, Pramod 
Gk>goi, was engaged to negotiate with ULFA 
by the Assam Government, as perthe news
paper report. He was in the Upper Assam. 
Now, without consulting the negotiator, 
suddenly the Army has been deployed. Sir, 
this morning I have got a phone call from 
Guwahati that even now the very position of 
the hon. Member belonging to the CPI is in 
danger.

Another thing I would like to bring to the 
notfce, through you, Sir, of the Government 
is that this will further alienate the people of 
Assam from the mainstream. Here;l would 
like to reiterate our stand that we are for a 
united and a demoaatic India. And to en
sure that, we must not emptay the Army, 
whk:h will only alienate the people of Assam 
from the mainstream. The Government 
should try for a political solutk>n to this. And 
because of the deployment of the Army, the 
non-combatant citizens, the peace-bving 
citizens will suffer.

And if we go through the experience of 
the *Operatk>n Bajrang” 3,596 persons were 
anrested in that Operatbn. Everyday the 
natbn was toW that the Operation was done 
With success.  Sir, the Government was 
saying that many ULFA cadres were ar
rested. During the President’s Rules itself, 
out of the3,596 persons, who were arrested. 
2,833 persons were released because there 
were no suffbient grounds against them. 
This shows the quality of the military opera- 

tk>n. Ar J during the Operatbn Bajrang, the 
Governor  had  to  release  these 
pBfsons...{lnt9nuptions)

MR. SPEAKER: Please be brief. You 

are making a a very k>ng speech.

DR. JAYANTA RONGPI: Sir, this is a

grave situatbn. It will further push the peace- 
taving people of Assam away from the main
stream. So, immediately the Army shoub be 
withdrawn and the Government of India 
should try for a political solution.

Sir, the situatbn whbh has arisen now 
is not because of ULFA abne, it is because 
of inapt handling of the situatbn by the 
Government that is there. The results of the 
elections were out on 16th June. But the 
Chief Minister took Oath only on 30th June. 
And thereby the precbus fourteen days were 
bst, during whbh, this group had time to 
regroup and on the very first day when the 
Saikia Government took Oath, they struck 
by kidnapping many people. The kidnapping 
took place on 1 st July and till 5th August, the 
Government could not contact ULFA people. 
This was the statement made by the Chief 
Minister on the floor of the Assembly. So, for 
one month and four days they coukJ not 
contact ULFA peop\e,..{lnterrupthns)

MR. SPEAKER: You should make use 
of the chance given to you. You should not 
misuse it

DR. JAYANTA RONGPI: I am using it 
tt is a very important point. For one month 
and four days, the Government could not 
contact ULFA people. But at the same time, 
everyday, the Central Government was 
reposing faith in the Chief Minister who could 
not contact the ULFA to release the hos
tages for one month...(/nfe/riipfib/7s)

MR. SPEAKER: I wouM like to say that 
this is an important issue, i am albwing one 
Member from each party to speak.

{Intenruptions)

MR. SPEAKER: I have sab that I am 
albwing one Member from each Party. 
Please hear me.

(Intem̂tions)

MR. SPEAKER: I realty do not know 
whether you want to speak or you want to 
make noise. I am saying that I am saying that
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I am going to allow you to speak. 

{Intamjptions)

MR. SPEAKER: Please take your seat 

{kitemptions)

MR. SPEAKER: It seems that you are 
very much exceed. You please speak fIrsL 
Arxi whert I say sit dowa please sit down.

SHRIMUHI RAM SAIKIA (Nowgong); 
In Assam it Is a  problem and it should t>e 
approached poHtkaHy. But Instead of star
ing the political process to solve this prob
lem, the Government of India in collusion 
with the Government of Assam, started 
Armed Forces operation known as “Opera- 
tkm Rhino*. Since Independence the Gov
ernment of India wanted to suppress the 
people of Assam. On every occasran, either 
on this plea or that plea, Army help is taken. 
Terrorism is nothing tHit a manifestation of 
accumulated grievances. Instead of solving 
the problem , they are dealing with the 
symptoms and not with the causes of the 
disease. That is the problem.

Again, during this period, the law and 
ordersituation hasdeternrated and 39 promi
nent persons have been kkinapped. Their 
ives have been threatened. Therefore, I 
demand the resignaton of the StateGovem- 
ment because in similar situatnns In the past 
on the plea of failure of law and order, the 
Bamala Government in Punjab was dis
missed. And similarfy, in the case of Ka
shmir, on the same plea, the Farooq Abdul
lah Government was dismissed and the 
A«sembly was suspended.

Again there is a demand from the people 
of Purijab and some poftk»l party to hand 
over the administratk)n tothe Armed Forces, 
birt the Government of India has got no guts 
todoso. But here in the case of Assam, the 
Government of India shamelessly wants to 
taka the help of the Army to suppress the 
peô there. The other day, the Hone 
Mmister invited Assam MPs to his chamber 

and asked for their advice and suggestnns.
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We repeatedly asked him whether he had 
anything in his mind for Amiy operation. He 

denied that. Rather he sakt ttiat he wouM 
take b) the conskleratkm our advice and 
suggestkMis. But on the same day, at mkl- 
night, Nke thieves and daooits, in ooluskm 
with the Government of Assam, the Army 
operatton was started in Assam.

Sir it is a national problem and a political 
problem. It is not a Congress Party problem. 
The crux of the problem is that this Govern
ment of India has taken this problem as a 
party problem and they want to solve it 
through the hê of Army. Sff. through you.
I want to ask the Government of India to 
come to their senses and to have an all-party 
meeting for consensus and try to sohw this 
problem politically and not through brute 
force; otherwise Operatbn Rhino wouM fur
ther alienate the people of Assam from the 
national mainstream. This wouM have ad
verse impact on the unity and integrity of the 
country. Again I like to remind through you 
the Government of Indianottoconsklerllas 
a party problem but as a political problem 
and solve it bf taking initiative for direct 
diak>gue with the militants.

SHRI CHANDRA JEET YADAV 
(Azamgarh): Sir. I fully admire the strong 
feelings of our colleagues from Assam. I 
think the situation in Assam as serious as in 
Punjab and Jammu and Kashmir, rather it is 
becoming more and more serkMJS. My only 
concern is that the present Assam Govern

ment and the Chief Minister, they have not 
learnt any lesson from the past experience. 
Already Operation Bajrang was done in 
Assam and that dkl not succeed. The situ- 
atkm continued to be serous, people ara 
being kklnapped, stai they are being kept 
hostages. There is an atmosphere of tolid 
fear. As has been raised in this House also, 
the non-Assamese from any part of the 
country, who have gone there, are the spe
cial tâ s of the ULFA extremisls.

The new Chief Minister of Assam, after 
the last electkm, perhaps In a good lakh, 
took some initiatives and took into oonfi* 
denoe an politicai parties of Assam. That
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was a welcome step. And he was making 
some efforts witfi tfie consensus of all poiiti- 
cal parties. But the situation went out of 

hand And. I think, the Assam Government, 
an of a sudden. k>ecame panicky. My objec
tion is that ¥vhen all parties were cooperating 
with the Chief Minister of Assam in finding a 
solutk)n on such a serk>us nattonai problem, 
why dki he seek the helpof the Army? What 
we read in the newspapers is that on his 
request the Govemment of India decided to 
send the army. My objection is that when all 
politcal parties were cooperating on such a 
serious matter, why dki he not take into 
confklenoe all politrcal parties? Why dki the 
Govemment of India send the Army which is 
now called Operaton Rhino there without 
taking into confkJence the politcal leader 
here in Delhi when our units in Assam were 
cooperating with the Chief Minister on such 
a serious natkmal issue? When the Opera- 
tk>n Bsyrang dki not succeed, it was rightly 
saki that this is a polhkal problem. We are 
fully aware of the serbusness of the situ- 
atkxi. Unfortunately, in our country, such 
situatbns may devek>p where army has to 
be sent. But. when a method was started 
and virhen all politkral parties were cooper
ating and when a consensus was reached if 
they back out an of a sudden from this kind 
of act. a politcal act. it complrcates the 
situatk>n much more.

12.00 hra.

Therefore, my request is that the Prime 
Minister shouM now take another initiative 
and immediatly. today or tomorrow, he must 
caR here a meeting of the leaders of all 
pofitcal parties and take them into confi
dence. My fear is that ULFA has given 
another ultimatum that by six p.m. today, 
they win execute att the hostages who are 
with them. That witt become very serious. 
Before six p.m. today. I think if the Prime 
Minister cans such a meeting here, perhaps 
that may create some situatbn to find a 
sokitnn. This is my request Through you. 
Sir, I want to request the Prime Mkiister that 
h99 shouM tdke Immediate initiative on this

SHRI SAIFUDDIN CHOUDHURY 
(Katwa): Mr. Speaker, Sir, I wonder if this 
Government has any policy in regard to 
Assam. Just for quite some time, we have 
been agitating in the House. We have raised 
the issue of ULFA, the kidnapping , killing 
and harassing the innocent people there, 
and we demanded stern actbn against the 
ULFA secessionists in Assam.  But the 
position taken by the Government in Assam 
and also whk:h was ratified by the Central 
Govemment, was to give general amnesty 
and to make it appear to the people of the 
country that nothing serious is happening 
there. That was one kind of extreme position 
taken by the government. Yesterday an
other extreme position they have taken, that 
is. deployment of the army. How can we 
reconcile these two? On the one side they 
have given general amnesty and. on the 
other hand, a different kind of situation is 
being adopted, in total reversal of the earlier 
situatk>n. and the army is being deployed. 
What kind of feeling the people of this coun
try will have and how will they understand 
what the policy of the Government is?

In this. I must condemn the attitude of 
the Central Government when earlier they 
were saying that on every matter the State 
Government of Assam was taking the Oppo
sition into confkience. but on this, as men
tioned by Shri Chandra Jeet Yadav, they 
forgot to talk to the political parties. Neither 
they talked to the politk:al parties in Assam 
nor did they talk to the political parties at the 
Centre. We are principally opposed to 
deptoyment of army to tackle an internal 
situatk>n. though I know that with this ULFA 
questbn. foreign links are also there. The 
are getting support from Pakistan, from 
Bangladesh, from Burma and ail that. So, 
this is a very serbus matter. It has very 
k>igger dimensbns. We are all for taking 
stern measures to tackle and to really put an 
end to the ULFA menace in Assam but I 
condemn, this is not the way to tackle a very 
sensitive issue. They shoub now start to 
take people Into confbence, talk to the politi
cal parties and see how quickly they can 
withdraw the army from Assam and also 
tKing back the situatbn to normaby and help
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SHRI IMCHALEMBA(Nagaland): Mr. 
Speaker, Sir, I also would like to speak a few 
things only regarding deptoyment of army in 
Assam.

We are all aware that the situation is 
very serbus and will become much more 
serbus after the depbyment of the army.

MR. SPEAKER: This is a very important 
issue and the hon. Members shoub be al- 
bwed to speak and suggest views on it.

SHRI IMCHALEMBA:Sir,itisnotonly 
the deployment of army whbh is serbus, but 
it is the consequence of the depbyment of 
army which is more serbus. If at all there is 
some initial success, let us not forget that is 
only temporary and we shouki not be swayed 
away by that. But the long-term implicatbns 
and the effect which this military operation 
will have on the people, I think that is more 
important...(/nfe/rLpfibns).

MR. SPEAKER; I hope on the Govern- 
ment side also the points are being noted.

SHRI IMCHALEMBA: Only the other 
day, on the 14th September in the Parlia
ment, the Minister of Petroleum has sab that 
negotiations are going on for simultaneous 
release of the hostages and also the 
detenues. I am surprised that that very night, 
a signal was given for the army operatbn. If 

this is the way in whbh we have to deal with 
the situation, I tell you thatthings will become 
more serbus and the thrust will be bst.

Even with the adversaries, there has to 
be certain confbence, certain trust, before 
any dialogue and if this is the way we deal 
with the present case, other milHant outfits fill 
doubt us and will bse trust in the Govern
ment and this with Chamber any future 
negotiatbns. If we say something now and 
say something else few hours later, how wiU 
they trust us? Militants who by nature are 
extremely suspicbus will bse oonfklence in 
us. The questbn of winning over wouki 
become more diffbult. So. that is one thing

which I woub like to say.

I would also like to say why 'Opperatbn 
Bajrang* has failed last November. If the 
present military operation is conducted on 
the basis of the reports of the Intelligence 
Bureau. I am telling you that we are heading 
for trouble. In the case of Operatbn Bajrang*, 
IB had reported saying that they clearly knew 
where the ULFA leaders were concentrated. 
When the army went there, they found that 
the camps were empty and deserted. If this 
operation is conducted on similar reports, I 
am telling you very frankly that it is going to 
fail. We know how IB and SIB are run in the 
country and also what are their inherent 
weaknesses. I tell you that the underground 
outfit ULFA and other outfits in the North- 
East regbn know much better the weak
nesses and shortcomings in this system of 
functioning than us. Also let us keep in mind 
that any decisbn that they take, they take 
after serbus consberatbn. If we take deci- 
sbns merely on the basis of these intelli
gence agencies* reports, I tell you we can 
never solve this problem and succeed in our 
objectives. That is why I want to tell very 
frankly that if the ULFA have said that they 
are going to kilt the hostage they are going 
kill because they are very serious. Under
ground outfits are not like us. They are 
quote different. They do not take decisbns 
easily. They do it after bng consberatbn of 
all aspects and when they finally decbe on 
something they carry them out. That is why 

I say that sill there are a few hours left. From 
my thirty years experience in the North-East 
about such situatbns in Nagaland and in 
other North-East areas from that experience 
I am telling you that their threats are not 

empty.

MR. SPEAKER: You have to be very 
brief.

SHRI IMCHALEMBA: From my thirty 
years, experience lean say that whatever 

threatsthey are giving, they will carry them 

out also.

I also want to know from the Govern

ment that by carrying out the operatbn,
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whether any of the hostages held by ULFA 
could be rescued or not. What is the fate of 
the hostages whom they are keeping? If 
after thirty hours of military operation, they 
could not be rescued, I can say very well that 
this Operation has endangeredtheir lives 
much more than even before has failed.

I would like to say that in our country, 
whether it is in Punjab, Kashmir or North- 
East, we are facing a situatbn in which, by 
depbyment of army, it is not the militants 
who suffer, but it is the innocent people who 
suffer the most. That is why. as far as pos
sible, we should avoid it. ft is no use one 
political party accusing the other for the 
situation. That will not help us. We have to 
see it from the national perspective and work 
out which will be the best way. Let us not 
involve ourselves in small disputes like AGP 
condemning Congress and Congress con
demning AGP.

MR. SPEAKER: You should appreciate 
that there are other Members also who want 
to speak. This is an unlisted item.

SHRIIMCHALEMBA: Sir, since you are 
insisting again and again that. I should end 
my speech. I will do so but before that let me 
say frankly that we do not take time just for 
th'iB sake of saying something. Whatever I 
few things we say we do so after due consid- 
eratbn and with serbusness keeping in mind 
the natbnal Interest. That is why I wouW say 
that the few things I have spoken should be 
noted. I hope this will be kept in mind and 
something will be done immediately.

ITmnslaUon]

SHRISURYANARAYANYADAV: Mr. 

Speaker, Sir. our area touches the border of 
Assam. We are well aware of the fact, whbh 
Shri Chandrajit Yadav also mentbned that 
the decisbn to send Army there has been 
taken in haste. The ULFA extremists has 
threatened to kill ail the hostages. I would 
like to submit that there Is still time and the 
Government shouki discuss it with all the 
parties and act according to the unanimous 
opinbn. only then, such an unfortunate

incident, which is going to happen, can be 
avoided.

I would like to give a clear suggestion 
that the Army operations should De stopped 
and a decision taken in the all party meeting 
should be implemented. ULFA will also 
accept it.

[EngiisHl

SHRI PETER G. MARBANIANG (Sh. 
bng ): Sir, A few days ago the question 
Assam had come up in this House. This is a 
very important political issue. As respon
sible leaders of this House we cannot blow 
hot and cob simultaneously. The Operation 
'Rhino' has been taken up because there 
was a demand from this very House that 
some effective steps should be taken. 
'Operation Rhino’ is not only to look for the 
hostages.... (Inten̂uptbns)

*Operatbn Rhino* is not only to bok for 
the hostages, ft has many other ok̂ectives 
like assisting the civil authorities etc. I know 
that from the borders of Arunachal Pradesh. 
Assam and Nagaland, many volunteers have 
been recruited and sent to the foreign co jn- 
tries to be trained as armed rebels. We 
should, therefore, take strong steps on the 
problem.
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Iknowthatwecannotbbw hot and cold 
at the same time. The Government of As
sam, in consuftatbn with the government of 
India, had taken this actbn. I wish it can also 
seal the broders so that the recruited volun
teers cannot come and go and they cannot 
have training from the other side. I have 
nothing else to comment on army depby- 
ment. This is what I have to submit. Thank 
you.

SHRI KIRIP CHALIHA (Guwahati): Mr. 
Speaker, Sir, I thank you for giving this 
opportunity to speak on Assam. I represent 
the capital city of Assam, lhave promisedto 
my constituency people that the first ques
tion that I will raise in Parliament will be why 

the Assamese boys have taken up the arms.



The present situation is very grave. This 
has to be looked into. I am getting a chance 
to speak on Assam; but at the same time, I 
am sorry.

The situation in Assam is very sensitive 
and we have to be very cautious while han
dling it. Vyhile it is true, and I agree with Shri 
Chandra Jeet Yandav, that there shoukJ be 
a consensus to tackle the Assam situation, it 
is also true that the Congress Party Govern

ment have tried their best to come to an 
understanding with the ULFAyouths. Unfor
tunately the killing of the hostages and sub
sequent Lawlessness and the breaking down 
of negotiations have resulted in the inevita
bility of Army being called.

Sir. the Army is going there. Power is 
being given to them, as though India is going 
outskie to conquer Assam. Assam is part of 
India. Anybody who is preaching secession 
will not be tolerated by the people of Assam.

Everybody in the House is saying that 
what is happening in Assam is not correct 
and suitable steps shouM be taken. Now. all 
of us. should cooperate to find out ways so 
that the Army should stay there for the short
est possible perk>d and a solutbn should be 
found so that peace is restored to the State.

I would request each and everyone in 
this House and outskie. not to be guided by 
emotions and there should be no politicisa
tion of this issue. The other day. in the 
meeting of the Members of Parliament from 
Assam with the Home Minister, great con
cern was expressed about the present situ
ation in Assam.

I only appeal that all of us should work 
unitedly to see that peace is returned in 
Assam.

SHRI UDDHAD BARMAN (Barpeta): 
Mr. Speaker, Sir thank you for giving me this 
opportunity to say  something regarding 
Assam. The situation is Assam, which is 
already grave, is made graver with the de- 
ptoy ment of Army in the State. We are against 
the vk>lence, killings kidn̂ n̂g etc. By the 

ULFA.
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We have been campaigning against 
the secessKHiist demand of ULFA. We have 
seen that the State Government of Assam is 
given a free hand by the Central Govern
ment to handle the ULFA shuatbn and it has 
made a mess of the entire situaton. They are 
not taking others also Into oonfklence and 
because of this the situatk>n has further 
deteriorated. The situatbn is already grave, 
and it is made graver with the depk>yment of 
Army. The fives of not only the hostages, but 
all the people in the State are in danger now. 
That is why, I demand from the Central 
Govemment. particularly the Home Ministry, 
a statement on the situatbn in Assam and on 
the depbyment of Army is Assam.

The people of Assam are against se- 
cessbnists and for peace. During the last 
election more then 70 per cent of the people 
caste their votes and electbn was also 
peaceful. So. the unity of Assam and the 
unity of India must be maintained. The State 
Govemment whk:h is given a free hand by 
the Central Government has created a mess 
and that mess in further made expbsive 
because of the further deterioratbn in the 
situatbn. The polby of the Congress Gov
ernment has created and is creating similar 
problems in different parts of the country. 
That has to be stopp̂, and that is why I 
appeal to all the Members of the House that 
to save Assam. India is to be saved, and to 
save India. Assam is to be saved, and to
wards that end steps are to be taken.

[Translation]

SHRI ATAL BIHARI VAJAPAYEE 
(Lucknow): Mr. Speaker. Sir. it is a a very 
serbus matter in itself if Army has been 
called in any part of the country, even if, it has 
been called to assist the civil administratbn 
and the House shouki be taken into confi
dence in this regard. The Army will also not 
like to be frequently used in this way. The 
Minister of Defence has himself sakJ that it 
isnotagoodpractbetouse Army like this. 
As our friend has just now sakJ, I also want 
that the Home Minister shoub give some 
details about the present situatbn In Assam 
and the Immediate cause of taking the deci'
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sbn sbn to caN army thero. The army cannot 
remain there for ever. But. there are prob
lems and these are arising not only in As
sam, but in the other parts of the country

Recently, I had been to Jammu. The 
tenorisisandthe extremist had found a way 
to gel their accomplices released. They kid
nap people and then on gun-point maka 
demands to release their accomplices, who 
are responsfcle for several murders. They 
are successful in getting them released. I 
dont want to go into the history of this 
practice. In Assam, a Soviet engineer was 
murdered and another O.N.G.C official. Shri 
Raju was also killed. The empk>yees of
O.N.G.C. went on strike. Such a danger also 
arose that the country may face oil crisis. I 
am not t>laming the entire polne, but the 
poice of Assam has such elements that 
either they are afrakl of the extremists or 
they are having some Unks with them.

The Army was called during 'Operation 
Bajrang’, the extremists had the information 
before hand. Even then, there was some 
effectof the Army operatton, but the arrested 
persons were later released by the new 
Government This will happen again. The 
Army wil arrest the extremists, but In name 
of finding a political solutnn, they will beer 
released. I wil be happy if any political solu- 
tkm is found. By asking for a solution from 
our side, you have put us in a difficult 

sHuatton.

lEngffsh]

MR. SPEAKER: The House should 
guide the Government and the nation also.

ITranskitidn]

SHRI ATAL BIHARI VAJPAYEE: Mr. 
Speaker. Sir we are* ready to guide the 
Government, butthey are getting misguided.

MR. SPEAKER: Please tell, what is that 

guidance?

SHRI ATAL BIHARI VAJPAAYEE: This

Government lacks both foresight and direc- 
tk)n. Atleast it has no policy with regard to 
Assam. The elections were held and there 
was an elected Government. But as one of 
our friend sakl that in the intervening period, 
made the situatk>n of Assam out of control. 
There is always a little uncertainity during the 
elections, but in the case of Assam, it was 
much bnger. The Saikia Government was 
formed and whatever actbn the Army had 
taken under ” Operation Bajrang’ came to 
naught. ULFA cadres again organised them
selves and today they are challenging us. 
Today I have read in the Newspaper about it 
I would like to ask the House how any 
country or any Government can tolerate - 
that a handful of armed people are compel
ling it to accept their demands and are set
ting a dead fine for releasing the terrorists, 
otherwise they will kill the hostages. What 
type of politrcs in this? This is a politk» of 
killings. Should we surrender before it? I 
accept that politk:al efforts should be made. 
But when the situatbn goes beyond control.
I don’t know whether such has happened in 
Assam or not. but I do not have any faith on 
the Saikia Government. The present Ck>n- 
gress Government is responsible for the 
situation in Assam.

I don’t want to go in the old details. 
When I visited Assam, a peaceful and cul
tured State for the first time the people toM 
me that they do not do anything in haste, so 
doni make haste. Assam, which was so full 
of natural beauty, is striving with problems 
today. Is it not the result of infiltratbn from 
Pakistan and Bangladesh? The situatbn is 
grave. This complaint is true and I woukJ like 
to repeat it that neither the Prime Minister 
nor the Home Minister ever heki tal*;s with 
the Opposition parties regarding Assam. If 
we demand any stringent measures, we are 
told that  our  party  has accepted the 
amnesty in Assam and it may accept the 
calling of Army also. It is known to everyone 
under what pressure the politbal parties are 
working in Assam. But what is the Centre’s 
objection in discussing the issue with all the 
parties. Instead of calling the Army, there 
could have been another way also that the 
command of the Border Security Force, the
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Central Reserve Police Force deployed there 
and the Assam Police have been put under 
an Army Officer at the instance of the civil 
administration. There was no need of bring
ing Anfny directly into the picture. That officer 
could have co-ordinated the forces and the 
intelligence should also have been put under 
his control. But. as the Army has already 
been called, we want that it should remain 
there for the shortest period possible. It 
should control the extremists and the terror
ist and along with it. the Government should 
start a political initiative. There can be no 
objection in this regard. But it does not 
appears that this issue going to be solved 
only through political initiative.

Mr. Speaker, Sir. I don*t know how much 
truth is there in the Statement given by the 
Chief Minister of Assam, in which he had 
stated that a bt of people are being killed and 
China is also behind the training imparted to 
the terrorists. This is a very serbus state
ment. I wouki have no objection if it is being 
sab that Pakistan is behind such activities. 
It can do so. because it is always prepared to 
create problems for us. But so far as China 
is concerned, they had helped the Naga 
rebels also. They gave a statement about it 
later on.

[English]

SHRIMATIMALINIBHATTACHARAYA 
(Jadavpur): We want the Army to be with
drawn from Assam.

SHRI ATAL BIHARI BAJPAYEE: If it 
were so simple there woub have been no 
need for me to speak. I do not have easy 
solution like you have. I am not speaking 
here to make politbal capital out of it. My 
approach is different. The country is going to 
hell because of this present political ap
proach.

[Translation]

MR. Speaker. Sir. this is a very grave 
issue. It is very easy to say that depby Army 
in Assam or withdraw Army from Assam. But 
according to the situatbn. it is not easy to say

both the things, if the administratbn arxi 
polbe of the State...l am again speaking 
about Jammu-Kashmir. Mr. Gupta waskb- 
napped in Kashmir. He was an officer in 
Jammu. He was working in the Punjab 
National Bank at Srinagar. Security men 
were posted at the bank. But instead of 
challenging the terrorists they were pointing 
towards to Bank Manager. I will be happy, if 
this is proved wrong. On 14th of August, the 
flag of Pakistan was hoisted at LalChowk 
in Kashmir in the presence of Kashmir po
lice. Actually the police was in collusbn with 
them. On whom you will rely? That is why, 
the need arises to call the Army. But it shoub 
not have arised. Therefore, the hon Lady 
Member should not ask such question. I was 
not in favour of sending the Army. I also did 
not want that such situations should arise, 
which will camp us to send the Army. We 
have not given rise to such situatbn. This is 
the result of our collective sin. For God’s 
sake, no more politicals should be done on 
this issue. But the politicss of the ruling party 
are not ready to leave politics. If the Con
gress will not stop playing politbal games, 
the oppositbn parties will also play that 
game. God knows, what will happen to this 
country?

SEVERAL HON*ABLE MEMBERS: We 
would not act that way.

SHRI  ATAL BIHARI VAJPAYEE: 
Sometimes. I feel rather disheartened about 
the state of affairs, and all the debate seem 
quite meaningless to me. Mr. Speaker, Sir, 
I have been associated with Parliament ei
ther as a member of Lok Sabha or as a 
member of Rajya Sabha for the last thirty- 
three years. What have we accomplished? 
One honourable member has rightly pointed 
out just now. that it is a symptom that de
mands depbyment of army as its oonrective 
measure but that is not the cure of the 
problem. For the time-being we woub be 
able to contain terrorism, but it would rise up 
again. The natbn has to stand up and rise 
and exercise its wHI-power for the cause of 
integrity. We often waste our energy in petty* 
quarrels so I do not know whether we will 
ever be able to stand or not. I do not see any
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such possibility. We are too much engrossed 
in our own trivial matters as to pay attentbn 
to the interests of the whole country. The 
coming generations would not excuse us for 
such major errors — but still there is time 
that we should sit together and try to work 
out a polity to solve these problems. If we 
succeed in this then we must execute it into 
actbn with honesty and firmness—but noth
ing of this sort is in sight The problems of this 
country are not viewed as a integral whole 
but they are viewed with political angle. This 
is no way of solving the problems of the 
country. Thank you.

SHRI CHANDRA SHEKHAR (Balia): 
Mr. Speaker Sir, the problems of Assam is 
critcal as well as distressing. Two factors 
further enhance the graveness of the prob
lems. Firstly, as Shri Ataiji has mentbned 
just now. is regarding a statement issued by 
the Chief Minister of Assam. Not only China 
has been included in the statement but it also 
mentk)n Bangladesh and Pakistan. It is 
stated with astonishment and pain that nei
ther Foreign Minister nor Foreign Ministry 
considered it proper to clear its stand on the 
issue. It is rather improper for a Government 
to sit crosŝingered on the statement of the 
Chief-Minister, if it wants to maintain good 
neighbourly relatk>ns. To observe silence on 
the issue is not correct. Our tendencies are 
rather forging us to the opposite directk>n. In 
pointing out the mistakes of others we con- 
skier the end of our duties. First it was only 
Pakistan, now Bangladesh and China have 
also been added to the list May be the 
circumstances have taken a turn. To the best 
of my knowledge China has always main
tained friendly relatbns with India. It has not 
kiterfered into our internal affairs. As the 
eastem regbn is concemed for the last few 
years China has not inferfered. All this has 
been reported by the newspapers and even 
therepĉ of the foreign ministry confirm 
these facts. It is not known how China has 
suddenly become enemy of ours. Shri 
Saiceya also saki all this Foreign minister 
dkl not utter a single word and Prime Minister 
also pref enred lo keep quite.

Mr. Speaker. Sir, In this content, the

depbyment of Army will be seen in a differ
ent way and this issue then won*t remain a 
matter of intemal affairs. We should take it 
seriously. If people hokling responsibleposts 
in Government of India continue to issue 
such irresponsible statements the situatbn 
will be out of our control.

I wouM like to seek one more informa- 
tfon from the hon*able Prime Minister. Ac
cording to the news report published by the 
newspapers, it seems that Chief Minister 
was not aware of the arrival of army there 
and Government of India says that it was the 
demand of the Chief Minister. He has stated 
that he had demanded the deployed of Army 
but he had no informatbn regarding the time 
of its deployment. If there is such lack of 
confbence between prime-Minister, Home 
Minister and Chief Minister how can feeling 
of conf kience can be created in the minds of 
the people of Assam. I doni know about if 
and do not want to comment on it. Govem- 
ment should give clear reply to these ques
tions. Our friends from the Congress Party 
says that--------------

Mr. Speaker, Sir you said as to what is 
the solutbn to the problems. There is no 
such problem whbh cannot he sorted out. 
there is only need for proper understanding 
of the problem. We are not aware of circum
stances whbh forced thedepbyment of army. 
After hokiing the polls in Assam peacefully, 
you have not t>een able to from a Govern
ment even after three weeks. It is not known 
that under whose influence people in Assam 
were released. Nobody knows who initiated 
the talks Between Government and ULFA 
activists. Chief Minister says that the Central 
Govemment directed to release the ULFA 
activists and Central Government says that 
it was initiated by the Chief Minister. Mr. 
Speaker. Sir. it is very diffbult for anyone to 
suggest something under such confusing 
circumstances. There is solution to these 
problem. H ULFA activists can help in 
hokiing the polls peacefully arnS stop their 
activities titan what isthe reason tiiatULFA 
activists have suddenly become so powerful 
as to challenge the sovereignty of the na
tion. We must analyse our deeds also from
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time to time. There must t>e some faults in 
our working. If the Government prefers to 
i(eepquieteven In suchgravedrcumstanoes 
and oonsicSers that matters can k>e post
poned indefinitely or upto the session is over 
then we wiM in much difficulty. We would 
rather larKi in deep waters. Prime Minister 
should explain the actual position of the 
problem in detail as to when did he come to 
know aboutthe powers working against the 
interestsof the country? How was the agree
ment worked out with ULFA? Who were the 
inMialors. How this problem suddenly be
came  so grave, if only the that some 
solutkm to the problem can bd worked out.

SHRI GEORGE FERNANDES (Muzaf- 
farpur): Mr. Speaker. Sir. I wouki like to 
submit that there shouki t>e no dilly-dallying 
on the matters toM by Shri Chandra Shek̂r. 
Honourable Prime Minister should answer 
these queries in the House. It is a serious 
matter that invftes the attentbn of the Prime 
Minister and as such he must answer the 
questbns.

lEngMsh]

MR. SPEAKER: There is one point. We 
do not krK>w ¥vho has made the statement

SHRI SAIFUDDIN CHOUDHURY: 
Whkhone?

SHRI BASU DEB ACHARIA(Bankura): 
Whk:h Statement? {Interruptions)

MR. SPEAKER; We do not know if he 
was having the informatk>n with him or not. 
Generally, we do not allege anything against 
or friendly neighboring countries.

(Intern̂ions)

MR. SPEAKER; Unless the authorised 
person has made the statement, we do not 
attach importance to such things.

{Interruptions)

SHRI GEORGEFERNANDES;lam not 
on that point. I am on the questkm of depk>y- 
ment of Army.

MR. SPEAKER: I am not reducing the 
importance of your statement If there is 
something which has come on the fkx>r of 
the House, probably the representatives of 
the Executive are sitting here. They might 
have taken note of it They wouM know what 
to do in such matters. If the matters are 
coming outskie the House in the newspa
pers, how much importance to be attached in 
such matters, that viras the only point Iwas 
makkig.

{hterruptions)

SHRI MOHAMh4AD YUNUS SALEEM 
(Katihar); They can suggest to the Prime 
Minister or the Home Minister to give a 
statement today because the matter is a very 
serious one.

{Interruptions)

MR. SPEAKER: I have something in my 
mind.

[Translation]

SHRI  HARI  KISHORE  SINGH 
(Sheohar): I had been in Guwahati yester
day and day k>efore yesterday. I have re
turned here last evening. Many rumours 
were in the air adding to this unfortunate 
tangle. There rumours are posing a great 
threat to the unity of the country. So I woukJ 
like to request you to constitute a all party 
pariiamentaiy committee in thb regard. All 
sort of photographs and advertisements are 
being published in the k)cal newspapers 
there. Rumours are gaining grand that such 
and such members are hokiing accounts in 
BCCI, Dhaka etc. It is very essential to issue 
a statement to clear out these. An all party 
pariiamentary, committee shoukl enquire into 
the details of all the aspects of this prot)lem 
so as to face the threat posed to the unity 
and integrity of the country.
SHRI VUOY KUMAR YADAV (Nal- 

anda): Mr. Speaker. Sir Members bebngmg 
to our party have not been provkled any 
opportunity to express their views. From our 
side, kindly alk>w Shri Bhogendra Jha to 
speak.



[EngSsii

41 Re. Situaihn arising
outaf

BHADRA25,1913(S>̂K>1) depkjymertt of army
in Assam

42

Ma SPEAKER; I am sure that the 
members are not only interested in making 
speeches but they are interested in the 
problem also. If the problem is properly high- 
N̂ ed and projected, let us seek the solu- 
IKK) and let us not take prkJe only in speak
ing.

{Intenvptions)

[TtanslathfH

SHRI VUOY KUMAR YADAV: Mr. 
Speaker. Sir. Members of all parties should 
be given an opportunity to express their 
views on such a critical matter. You have 
aUowed the honourable members of all 
politk:al parties excluding our party i.e. CPI.

MR. SPEAKER: Well. Shri Bhogendra 
Jha. if you have any new point then please 
come.

SHRI BHOGENDRAJHA(Madhubani); 
Mr. Speaker. Sir. Shri Chandrashekhar has 
rightly pointed out that the polls in Assam 
were heW in a peaceful atmosphere though 
we had apprehensions of terrorists activities 
because electbns could not be heki during 
1979-80. For this reason, we dki not oppose 
the Assam Govemment for releasing ULFA 
activists. We were of th opinion that since 
situaton has improved a little, therefore under 
certain circumstances some steps can be 
taken even if someris is involved. But that 
risk shouU always be taken in view of the 
present circumstances. The facts whk:h have 
been brought in the light indicates now that 
the serbusness of the risks was not properly 
caknjiated. Therefore. I want to point out that 
there is no need of depbyment of army there 
is no war like situation.

Therefore. I would like say that the 
Govemment intelligence agency is very 
ineffbient and is not dependable. It has 
failed to provide correct information in re
gard to militants activities in Punjab and 
Assam etc. tt is essential to have correct 
Informatbn through intelligence agency to

counter a partbular situatbn. Othenmse the 
armyiscalledtooounterthesituatbn arising 
out of murder etc.

MR. SPEAKER: Mr. Bhogendra Jha. 
You are trring to create the same tense 
atmosphere again.

SHRI BHOGENDRA JHA: Since the 
army has already been despatched there, 
no one has the courage to call it back. But I 
woukJ like to know whether sending army 
there it was one of the conditbns of the 
agreement whbh the Government had en
tered into to end the strice of ONGC 
personnel for a bng period consequent 
upon the killings of their some engineers. If 
there was any such conditbn. was it proper 
to send the army there and was any politbal 
purpose served as a result of this. Is the 
Government making any effort to remove 
the genuine grievances of the people of 
Assam regarding the backwardness of the 
State. I emphasized it k)ecause this issue is 
now affecting Bihar also. More thantwen̂ 
judbial Magistrates, two of them if our 
constituency, four of them of the constitu
ency of Mr. Surya Narayan Yadav and four 
engineers of the constituency of Shri Ram 
Vilas Paswan have been kbnapped. One 
U.N. Singh has been murdered even. At 
Jhabua and Rohtas brother of a High Court 
Judge has been kbnapped.

MR. SPEAKER: Now in such cases our 
Pariiament cannot play any effective role, 
because we do not take the issues serbusly 
and speak for the sake of making speech 
only.

SHRI BHOGENDFtA JHA: I am not 
speaking for the sake of making speech 

only. I wanted toknowwhetherthereareany 
interstate links behind all this. Here the 
names of countries such as China etc. were 
referred. The Chief Minister referredto China, 
so the Government must either confirm it or 
contradbt it. A Chief Minister of a State 
cannot be entrusted with the responsibility of 
making a country a friend or afoe. This is the 
business of our External Affairs Ministry. It 
should either confirm or deny it because it is



43 Re, Situation arising
out of

SEPTEMBER 16.1991

difficult to t>elieve that there is Chinese or 
Bangladesh’s hand behind it. Since Bangla
desh is today toddling on the path of democ
racy and struggling hard, so it is every diffi
cult for me to believe that Bangladesh 
Government has any hands behind it. There
fore, either state the facts or refute it and this 
verdict must come from the Parliament that 
no Chief Minister can take the responsibility 
of implementing the foreign policy. A Chief 
Minister should not be asked to shoulder the 
responsibility of implementing the foreign 
policy.

[English]

SHRI RAM NAIK (Bombay-North): The 
House is concerned on this issue. There is 
only one remedy. Military has been sent to 
that State and the House is concerned. 
Either the Prime Minister or the Leader of the 
House or the Home Minister should have 
been present.

MR. SPEAKER: That point has already 
been made. There is no point in repeating it, 
and I have noted it. Do you add anything by 
repeating?

SHRI RAM NAIK: Had they been pres
ent, the time of the House could certainly 
have been saved.

MR. SPEAKER: But the time of the 
House is being wasted by repetition. Shri 
Ram Naik, you understand better than many 
others.

{Intenyptions)

SHRI SOMANTH CHATTERJEE 
(Bolpur): Who is going to respond on behalf 
of the Government? I hope that the Govem- 
ment is going to respond. {Interruptions)

SHRt CHANDRA SHEKHAR: The situ
ation is not that normal. The Army has been 
sent to that State and you say that foreign 
oountfles are Insligatî tenrorism in that 
areOf, Is it rx}t incumt>ent upon the Prime 
Minister or the Home Minister or anybody 
else responsible In the Government, to sit

here and give a statement? What more busy 
work are they doing today? 1 want to know, 
in what thing all the Ministers are busy , 
whbh is more important than the situatbn in 
Assam as it has devebped today? Can 
there be a more serbus situatbn today in 
the country which they are tackling than the 
situatbn in Assam? You say that let us wait 
and let him come whenever he likes. {Inter
ruptions)

MR. SPEAKER: Shri Chandra Shekhar, 
all your feelings are respected.

{Interruptions)

SHRI CHANDRA SHEKHAR: Gener
ally. I do not get up on these issues. But. this 
matter shoub not be taken very lightly. It is 
a very serious matter and if the Prime Minis
ter cannot be present in the House, what 
else is he doing now? {Interruptions)

MR. SPEAKER: Your feelings will be 
respected. But. the notice was not given to 
the Prime Minister.

{Interruptions)

MR. SPEAKER:Please take your seats.
I think you really want that this Parliament 
should be more effective. Please under
stand that whatever may be your wishes, 
they will to respected. If you just want to 
speak, then, I do not want to say anything.

{Interruptions)

MR. SPEAKER: Please take your seats. 
The feelings and the wishes of the hon. 
Members wouki certainly be respected. But, 
if you go to the extent of summoning like that 
then H does not appear good.

SHRlGEORGEFERNANDES-.Sir.thal 

IS not the questbn. You mentioned about 
the respe<̂ and dignity of the House. Now. 
the house is in sessbn. Such a great tragedy 
has been enacted in the North-East but. the 
Prime Minister is not present. {Interruptions)

Ma SPEAKER: It Is only because off
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this attitude, the effectiveness of the Parlia
ment is reduced. Whatever you want to be 
done, will be done; but in a proper manner.

SHRIGEORGEFERNANDES:lbag to 
differ from you on this point I have great 
respect from you. The respect of this Parlia
ment is reduced by the Prime Minister by his 
not attendin.  he House today. We have 
been made to look at people who do not 
matter, (internjptions)

MR. SPEAKER: Let us be fair to the 
Prime Minister.

SHRI GEORGE FERNANDES: With 
great respect to you. I beg to differ from you. 
(Interruptions)

MR. SPEAKER: Shri Buta Singh. I will 
allow you to speak later. Mr. Minister. I will 
also allow you later. Let the Members speak. 
Otherwise, they would again ask you to 
speak. The Minister speaks at the end.

Please understand that the issue has 
been very properly crystallised. Don’t make 
it amorphos and doni speak if it is not 
necessary to speak.

SHRI YAIMA SINGH YUMNAM (Inner 
Manipur): For solving the Assam problem, I 
would like to propose that there must be a 
coordinated effort of the Chief Ministers of 
Assam. Nagaland and Manipur. It is very 
important because it is not only ULFA; but 
there are Naga Socialist Council. People's 
Liberatbn Army and Prepak of Manipur; all 
these are inter-related in the region. Al
though they are of different names, they all 
have a common ok̂ective. The coordinated 
effort of the three Chief Ministers will help in 
sealing the border from Assam to Nagaland 

and from Nagalaad \o Man\put. \Nhen M\W- 

Uury IS deptoy ed *m Assam. the ULF A people 
will take shelter in other areas.

MR. SPEAKER: It is notaregular speech 
that you are makî. You are expressing 
your views on a point whch has arisen. It is 
very well outlin̂ here on the fkx>r of the 
House. If there is anything that you can add

to this or make it more sharp, do it. Other 
wise don't widen the scope.

SHRI YAIMA SINGH YUMNAM: I am 
proposing for launching a coordinated effort 
of the Governments of Manipur. Nagaland 
and Assam. It is a new point that I am 
projecting.

MR. SPEAKER: Yes. it is a new pointi

SHRI YAIMA SINGH YUMNAM: Many 
hon. Members have no idea about this re- 
gk>n. These vast forest areas are not easily 
acceptable to the military people. But these 
extremists can easily reach any place be
cause they are well acquainted with the 
area. These areas in Assam. Manipur. 
Nagaland have borders with China. Bangla
desh and Burma. They easily cross overdo 
that side where they can take shelter. I will be 
very diffrcult for the army people to identify 
ULFA extremists from innocent people.

I myself have been suffering for the last 
many years because of the army deptoy
ment in Manipur. So many innocent girls 
have been defk>wered and many innocent 
people have t>een killed because the army 
personnel do not understand easily who is 
an extremist and who is an innocent person. 
The deptoyment of army will lead to the kiea 
of military dtotatorship in the country and it 
will be against the interest of the country. 
Because of the inexperience in dealing with 
the publto the people have hardened their 
attitude against the army. So, this deptoy
ment will be against the interest of the coun
try. I woukJ recommend for withdrawal of the 
army deployment from this regton.

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 

M40 WINISTEROF STKTC.\UTHEVfc\HV5- 
TRY  OF HOME  AFFAIRS  {SHRI 
M.M.JACOB): Sir, I listened to some of the 
expressions from the hon. Members of the 
House about the deptoyment of army in 
Assam. The matter is really important and 
this Government conskiers ii really an im
portant issue arKi not a fight issue. So the 

Governmentwillbecertafnlybringingastate-
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ment to the House lodsv itseV. i want to 
assure the House that «»e are coming with a 
statement on an aspects arisen. That is what 
I wanted to submit at this stage. Kindly wait 
for some time.

SHRISOMNATHCHATTERJEE:When 
wii you make the statement?

SHFU M.MJACOB: Today.

MR. SPEAKER: Can you give the time, 
so that the Members would know?

SHRI M.M JACOB: Any time after 3.30 
p.m. or 4 o’dock, I am ready.

MR. SPEAKER: Otev. the time fixed is
5 o'cfcKk. I would also suggest to the Gov
ernment that the Members have expressed 
their views on the Fkx>r of the House and the 
Government re|;iesenlatives - executive - 
have hwd what they have sakl. Let the 
statement and the regies to tw given com
mensurate to what they have said.

SHRI CHANDRA JEET YAOAV: The 
Prune Minister shouki oome and make the 
statement

Ma SPEAKER: It may be the Prime 
Minister or it may be th Home Minister. R is 
lefttothem.

[Ttattsbeorii

SHRI PHOOL CHAND VERMA 
(Shajapur): Mr. Speaker, Sir, in order to set 
up fcnir gas-based power plants m the North 
west area of Madhya Pradesh, State Gov
ernment had sent its proposal tothe Govem- 

ment of bidialhiDugh State Electricify Board. 
R was s  ̂that for this 8 miion metik; tonne 
gas would be required perday.ftit due tothe 
non-alotment of gas these hopes have been 

shattered, whereas 1/3 part of the H.BJ gas 
pipe ines passes through Macftrya Pradesh 
after covering the dntance of550klometres 
and on the other hand, the expansfon work 
or gaŝiased power pM has been under
taken in Rajasthan from wtiere only one of 
the branches of the Pipe ine passes. This *»
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an utter injustice against Madhya Pradesh. 
At present Madhya Pradesh is facing about 
18 percent shortage of electricity in Madhya 
Pradesh which wBI become 26 per cent 
during the Eighth Five - year plan. At present 
also, the State is facing great diffkxjRy in 
meeting the power requiremerrt. So. through 
you I would nke to pobit out to the Govern
ment of kidia that the possibilities of the 
availability of gas have increased. Hence, 
forthe proposed gas-based plant, gas shouki 
be aHotted as early as possible so that plants 
be set up in Madhya Pradesh.

[EngKsti

SHRI PALAK.M.»4ATHEW(khjkkO: Sir. 
I rise to point out very urgent matter which 9 
left unattended wiH spread to ail parts of 
India. This issue has been raised in the 
House two weeks t>ack.

The unknown fish epkiemk; in Kerala is 
lieooming widespread in the fresh and brack
ish waters of tlie lakes and rivulets. Kut- 
tanad. Vembanad parts of Kottayam, Alap- 
puzha and Pathanamthitta distrknts are the 
worst affected areas. H thb is not prevented 
tf) time, it is Skely to spread to the reservoirs 
and water spread areas of ktukki district 
also. This is not merely the Kerala State 
issue; this epkiemk: has already crossed the 
nattonal and international borders and has 
been spreading in Australia, Burma. Tr̂ra. 
Indonesia, Meghalaya, Bangladesh, Assam 
andother places. Even though it ispresent at 
the moment in Kerala atone, it is very iksly 
that it may spread to all parts of India if this 
B B not prevented in tkne and i i sufficient 
preventive measures are not taken.

The Ivelihood of thousands of fisher
men. fish vendors and the posRkm of the 
cooperative sodeties are in tottd danger and 
in deep troubfe. So. immediate steps have to 
tie taken to prevent this. This disease has 
destroyed all the fish weaRh in the State 
which have already been affected. R is now 
strikkig at the core of inland water fish in 
Kerala. Kuthanad regkm akme accounts for 
the productkm of two lakh tonnes of fish 

every year, which is more than 40 per oentof
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Ihe total inland fsh production in the State of 
Kerala The prasent situation is alarming 
and the people have got panicky about that 

So. I wouM uige die AgricuMure Ministiy, the 
Fisheries Department, the Central Marine 
Department, the Central inland Capture 
Fisheries Research Institute, the Central 
Institute o( liresh Water ̂uaculture Fisher
ies DevelopmenI Commissioner and other 
Government agencies concerned to taka 
immediate steps.

I would request all these Government 
agencies, through you. to take immediate 
steps on a war footkig so that this epkJemic 
is cured and preveitted from spreading fur- 
ttier.

[TfanslalKiifl)

MR SPEAKER: SmLMsAendraKumari. 
You wanted to say something yesterday. Do 
you want to say anything today.

lEngSsli

SHRIMATI MAHENDRA KUMARI 
(Alwar): Sir. I wouM Ike to bring to the notice 
of the Honlile Minister of Health and Family 
Wellate that al the hospitals in the country 
are in a terrible state of affairs. Sometimes 
the doctors are not there. Sometimes only 
the *Emetgency* is open iMit the hospital is 
dosed.

When you go to the vilages, the doctors 
are not there. The doctors do not go to the 
viages because all the medicaicoleges are 
located in the cities. Even young doctors - 
men and women - do not want to go to the 
vXages because ttiere aro no proper faci- 
ties-lwouUiketoappeallolheGovernroenl 
to make ̂  niles Ske those in ttie Army. The 
Army never goes on strike. Those doctors, 
who opt to serve in the vitages, shouU get 
sofiio inoro mondy.

Tho fuifSBs 8fB 8bo gBiwraly hositant 
to sen* in the rural aras. Sonw nurses do 
Miv* in such anas. The vlagers would 
come and plead that then isadelwBty case.

Then, such viBagers start harassing the 
nurses. In some cases, the nurses have 
even been raped. I wouU plead that ahMQfs 
two nurses shouki be sett, instead of one, at 
a particular place in the rural areas.

Recently, some deaths occurred when 
oM glucose drips were given to some of the 
patients m DelhL So, oki stocks of medcmes 
shouM be discarded soon after their expiry 
date. I was also a VKtim. Fbrtunâ, I did 
not die. I have also seen that medicines are 
souMln the maritet instead of giving them to 
the patients. The people concerned make 
fake entries in the registers and sell the 
medicines in the mariceL I wouM ice flw 
Government to be very strict, and also see 
that the doctors are happy, the ruNses an 
happy so that there are no strikes.

[Transiatnn]

SHRI RABI RAY (Kendrafiada): Mr. 
Speaker, Sir. I wouM ike to raise a question 
of great national importance. Thequestkm 
is regarding the Indian NatkMial Army set up 
by Net# Subhash Chandra Bose and to 
fund. A strange problem has come up. On 
behalf of the Ministry of External Affairs. 
Government of Mia Mr. Amiya Nath Bose, 
the nephewofNetsyi Subhash Chandra Bose 
and a renowned Barrister of Cak»tta was 
informed by Regional Passport Officer. Cal
cutta on 22nd June as to wfiat happened to 
Rs. 114 crore of the LNA. set up by Nets# 
Subhash Chandra Bose .... ft al started 
when a questton was asked in the House. 
The questkm was:

ISjOOhrs.ISjOOhrs.

[EngSsli

’ Whether the Government ham 
receivad cash and assets amount
ing to Rs. 114 cnres from the 
Government of  aiul other 
foreign countries on account of 
Azad Hind Government set up by 
Netap Subhash Chandra Bose on 
21st October. 1943."
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It is a question of Rs. 114 crores. Does 
the Government have any inlonmatbn in this 
regard? When Shri Amiya Bose was asked 
to let the Government have any information 
in this regard, he said that the amount of Rs. 
114 crores was collected by a team of offi
cers of the Minister of External Affairs, 
Government of India from the Government 
of Japan at Tokyo in the year 1960. This 
money belonged to the I.N. A. Thereafter, the 
people of India are totally in dark whether 
that money had reacted the Government of 
India or not. In fact the matter was raised in 
the Pariiament and Shri Amiya Bose had 
also made a statement before the Passport 
Offk:er of the Government. But the people of 
the country are totally unaware of its where
abouts. I am raising this question before you 
because this money betonged to the country 
and it is the money of Azad Hind Govern
ment It should be brought to the country and 
deposited in the Consolidated Fund of India. 
But til! now the country as well as the Parlia
ment do not know the whereabouts of Rs. 
114 crores. I wouki like to know why the 
Govemment of India is silent over the mat
ter? After the statement of Shri Amiya Bose, 
it becomes the duty of the Government to 
make a statement to the pubTic in this regard 
as to what happened to those Rs. 114crores.

KUMARI PUSHPA DEVI SINGH (Rai- 
garh): Mr. Speaker, sir. several deaths have 
occurred due to gastroenteritis in the past 
few days in my constituency. Raigarh in 
Madhya Pradesh. About 900 people have 
died within last two months. There is an 
acute shortage of medicines in the area. It is 
feared that as many as 500 deaths took 
place In Lailunga Devek>pment Block alone. 
Thousands of other people have also been 
affected.

My area b an Adivasi area. In the ab
sence of suffkuent numt)er of doctors and 
required quantî of medkanes from the 
Government poor tdbab are constrained to 
golQ̂xordsts.

in the recent past such an incklent took

place in pathalgaon village of Baigun Jharia 
Tehsil. An exorcist claimed that he shouM 
drive away diseases from the village. He 
beat many vidows mercilessly. This man 
enters the villages atong with a woman. 
Then the woman enters people's houses 
andsK:tsasa1ohrii*inthathouse. In our area 
women who make wrong use of their witch- 
eraft causing ham to the village and people 
in the neighbourhood are called lohnis'.

It is a fact that in our areas Adivasis 
traditionally believe in such things to a great 
extent The most important and painful thing 
is that even after such a long time thousands 
of people suffer from a single ailment for 
months but there is no arrangement from 
Government's side to provkie them required 
quantity of medk:ines. The hospitals are 
packed with patients to their capacity. The 
patients are helpless to stay in the open 
around the hospital premises.

The State Government has totally failed 
to combat this epidemk:. The people con
tinue to die and the State Government is 
refusing to recognize it as an epkiemk:.

I urge the hon. Health Minister to ŝ d a 
team of doctors to Raigarh immediately and 
take stock of the situation. Beskies. neces
sary medicinesfortreatment of gastroenteri
tis should be despatched to the area imme
diately.

SHRI ASTBHU JA PRASAD SHUKIA ( 
Khafilabad): Mr. Speaker, sir. the only fertil
izer plant at Gorakhpur, the most backward 
area of eastern Uttar Pradesh, has been 
lying ctosed since 10th June. 1990 after the 
pipeline burst incident. Smt. Indira Gandhi, 
the then Prime Minister had inaugurated this 
naptha based unit of the Fertilizer Corpora
tion of India at Gorakhpur on the 20th Aprl, 
1968. The Plant since its inceptbn has not 
only produced more than Its in̂led capac
ity but also stood first among the pu  ̂
undertakings of the country. Ihe productbn 
capadty of the plant has been 543 metric 
tonnes since its lnoeptk>n though only two 
unite were functbnal. In view of the rate of 
consumptbn of the fertilizers in the area one

deployment of army  52
in Assam



53 Ra. SHiMkm arising
out of

BHAORA25,1913(S>VC4) defdoyment of army  54
in Assam

more unK was set up during 1975atacostof 
Rs. 19 crores. Thereafter, its production 
capacity lias gone up to 950 metric tonnes. 
Hie production capacity of the plant is far in 
excess of its installed capacity of 815 metric 
tonnes per day. The plant produced 85 per 
cent of Ks installed capacity on an average 
from 1968 to 1975. But later, afterten years, 
l.e. in 1976, its capacity receded to atwut 55 
per cant and in 1990 it became 8.8 per cent 
only. Thereafter, the plant ran at loss.

The Fall in the production capacity of 
this plant has been attributed mainly to out
dated units, laci( of facilities and new tech
niques, costly raw material, constant inter
ruption in supply of electricity, in'egularities 
in annual repairs and non-replacement of 
old machines.

Mr. Speaker, Sir, dozens of villages had 
been uprooted at the time of settingup of this 
Plant The farmers had to give up their fertile 
land in the hope of getting some employ
ment. The plant in a radius of 10 kms. had 
taken the shape of a city. It had developed 
into a beautiful and clean fertilizer city pro
viding aooommodatnn to about 1400 fami
lies. With the ctosure of this unit employees 
who have been working there for more than 
last two years have been rendered jobless. 
Mr. Speaker, sir, an incident took place on 
the 10th June, 1990. The pipeline of one of 
the units burst causing death to one of the 
Production Engineers. His son has been 
givenajobcompassionategrounds. Instead 

of repairing the p̂line, the management 
tocked up the plant and started retrenching 
temporary emptoyees and transferring per
manent ones. Today, the situatton is such 
that the land which was very fertile has 
become useless. Dozens of villages had 
been uprooted. Although the beautiful city 
exists there alongwith school, canteen, 
shopping centre, bank, post ofTice, recrea
tion centre, hospital and dub but the area 
gives a dissolute look.

Sir, there was a plan to lay agas pipeline 
uplD Gorakhpur, a distance of 200 kms from 

Jagdishpur. It had been provkled In the cor
porate plan of the gas Authority of India Ltd.

(GAIL) that the H.B.J pipeline should be 
extended upto Gorakhpur. Its constructkm 
involved an estimated cost of Rs. SOOcrores. 
The Government is now spending Rs. 80 
crores every year on transportatton of fertil
izers upto Gorakhpur. If we spend Rs. 800 
crores on a Gas based Plant, the total ex
penditure couki be recovered from the sav
ings of transportatton charges within a pe
riod of 10 years. Today, electricity charges of 
the project come to Rs. 70 to Rs. 80 lakhs per 
month. Rs. 90 lakhs are being paki every 
month towards salary to the employees. An 
amount of Rs. 2 crores is being paid as 
interest for the toan taken from F.C.L Only 
interest constitutes half of the total expendi
ture of the company.

Mr. Speaker, Sir, therefore, I wouki IR(e 
to submit that the factory which is lying 
ctosed shouki be revived immediately.The 
scientists are of the view that if the plant is 
run as naptha based plant even by spending 
Rs. 19 crores, the factory can be run for 5-
6 years. It wouM be very convenient if this 
plant is linked with the gas pipeline from 
Jagdishpur. It vrouM take 5-6 years time and 
involve an expenditure of Rs. 800 crores.

Therefore, I urge the Government to 
implement the saki proposal of GAIL at the 
earliest for the all round devetopment of the 
area and for removing the backwardness of 
eastern Uttar Pradesh. Till such time it is 
done, this plant shouki be run as a naptha 
based plant only incurring an expenditure of 
Rs. 20 crores on it

[EngBstH

SHRIANBARASU ERA (Madras Cen
tral): Sir, I am very happy that this House has 
been, from the beginning, discussing very 
seriously the problem of terrorism. But at the 
same time, there is another very serious 
problem, to which most of the Members give 
less important perhaps due to preoccupa- 
tk>ns or they might have forgotten. I am 
referring to the problem of shimdwellers.

Sir, in India alone it is estimated that 
about 6 to 10 crores of people are Bving In



slums; on the pavements. In Central Ma
dras, my own constituency, there are about 
1500 slums where alx>ut 50 lakh people live. 
The Government should give serious thought 
to the pathetic conditions of the people living 
in these slums, especially in all the metro- 
politan cities, Madras, Calcutta, Bombay and 
Delhi. Government should come out with a 
comprehensive scheme to promote the 
welfare of these slum-dweilers.

My thanitt to our late leader Shri Rajiv 
Gandhi who took keen interest to improve to 
living conditkms of these slum-dweilers, liv
ing in Bombay. With the assistance of Work! 
Bank, he implemented Dharavi Project, a 
mammoth Project; to improve the lives of 
nearly 2 to 3 Mlllton people.

I understand that in Calcutta, in places 
like BeUyarghat Howra etc. about 5 to 6 
millkMi people live in these slums.

Growth of slums is a common phe
nomenon because of the industriaiisatk>n.

MR. SPEAKER: Atthis point of time you 
shouM be very brief.

SHRI ANBARASU ERA: Sir, the Urban 
Devetopment Minister is here. Government 
shouM sertously think about the living condi- 
tkms of these slum-dweilers, who do not 
have even the toilet facilities, leave atone the 
basic amenKies. When I go around my cos- 
tltuency, I hang my head in shame. I am 
unable to help these slum-dweilers. There
fore, Sir, the Government shouM take up this 
problem on a war-footing basis. I urge upon 
the Central Government to bring about a 
comprehensive legisiatnn to improve the 
Rves of the slum-dweilers.
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reasons or the other. The Government of 
India has taken over some of these ctosed or 
skd( mills through N.T.C. But that cannot be 
the permanent solutton.

Even now lakhs of workers have been 
rendered jobless. The mill managements 
have not paid their dues worth crores of 
rupees. Thousands of ancilliary industries 
and trades have collapsed due to the ctosure 
of mills. Central, State and k>cal seK-Gov- 
emments have tost revenue worth crores of 
rupees per annum. Therefore, the Central 
Government must took into the matter more 
seriously and solve the problem at the earli
est.

SHRI SUDARSHAN ROY CHO- 
WOHARY (Serampore): Sir. I would like to 
draw your attentton to an urgent matter which 
affects not only my constituency but the 
entire Eastern regton.

Since May this year. Standard Pharma
ceuticals, one of the premier Pentolilin pro
ducing factory, which is situated in West 
Bengal - in my cosnstituency, Serampore - 
has been under ctosure. This factory was 
producing Penicillin since the 30s on the 
basis of our indigenous technotogy. In six
ties the Sarabhai House took it over and then 
it was bifurcated into two parts; The Stan
dard Pharmaceuticals and Opec Innovatton 
in 1983. After that due to utter mis-manage- 
ment and lack of marketing discipline both 
the factories have started troubles.
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In May this year the Sarabhai House 
declared ctosure of both these factories. 
Naturally, th productton of Penicillin which is 
a bask; requirement in any sort of therapy, 
has been stopped.

SHRI ANNA JOSHKPune):  Sir, the 
textile industry in Maharashtra, which is 
havlngaprestigtousposittoninthe industrial 
growth of the natton, since for the last more 
thian hundred years, is in doMrums today. 
Ttuoughout Maharashtra in the last 20 years 
nearly hundred textile mills hme been ctosed 

or declared skk one after another due to one

That is why I request the Government to 
took into the matter and also urge upon the 
concerned authority to re-open these facto
ries immediately. Not only that these facto
ries are to be amalgamated because both of' 
these factories are fike Simese twins; one 
cannot Hve without other.
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MR. SPEAKER: ShriJeswani..

SHRISHYAM LAL KAMAL (Basti); Mr. 
Speaker, Sir, I thank you for giving me an 
opportunity to speak. Sir my name is Shyam 
LalKamal.

[Ef̂Bsh]

MR. SPEAKER: My apobgies to you. 

[Transiatiorii

SHRI SHYAM LAL KAMAL: Mr. 
Speaker, Sir, India is a backward country 
and 34.7 per cent of its population is living 
betowthe poverty line. The condKton of Uttar 
Pradesh is pitiable as 45.7 per cent of the 
populatnn is living betow the poverty line. 
Basti is the most backward district of this 
poor State. Sir, I wouM like to put forth some 
facts about Basti distrkl Mudarka sugar mill 
Is in Basti districL About a year back ma
chines were bought for its modernisation but 
instead they were diverted to Etawah dis
tricL------

MR.SPEAKER: Hon. Member, not like 

this.....

SHRI SHYAM LAL KAMAL: Mr. 
Speaker, Sir, there are4,000 handkioms but 
there Is no spinning machine shoukJ cer
tainly be provkled there.

MR.SPEAKER: Hon. Member, please 
sit down. You have sakJ what you wanted to 
say.

SHRI SHYAM LAL KAMAL: Mr. 
Speaker, Sir, I want to submit an important 
polnL About 50 kitometres away from Basti 
the Naltonal Highway is likely to be damaged 
by soil erosion. I woukJ Hke that efforts must 
be made to save the highway. There Is no 
bridge on Saryu river near Toda though the 
loads at both the ends have been com
pleted. I therefore, feel that the construction 
at this brkJge Is most In̂iortant.

DR. K.D. JESWANI(Kheda): Recently 
many minority Hindu Pakistani Nattonals 
have migrated to India as a result of the 
disturt>ed political and social condltons 
prevailing in Pakistan. Many more are still to 
come in the coming days. Out of these 
migrants many of them are medical doctors 
hoUing MBBS or other high degrees from 
Sind and Karachi Universfties of Pakistan. 
They have migrated to India for permanent 
settlement.

At present, the above saki degrees are 
recognised and included in the third sched
ule part II of Indian Medical Council Act, 
1956. Accordingly, the hokJers of the above 
degrees require Indian citizenship for reĝ 
tration with LM.C for carrying out medical 
practice. Now, the grant of Indian citizenship 
requires very long time. This k>ng process Is 
cumbersome to pass through.

My humble suggestion is that  the 
medk»l degrees are included in the II sched
ule of I.M.C Act, 1956 in respect of section 12 
(3) of the saM Act, then these doctors can be 
registered with the concerned State Medteal 
councils without obtaining Indian Citizen
ship. In the past, similar consklerations were 
made for the doctors from Bangladesh and 
Srilanka

The Pakistani Hindu migrants are not 
altowed Longterm Visas in the Banaskantha 
and Kutch Districts of Gujarat, since they are 
the border areas. There is a safety bett of 20 
Kms in the border area. Beyond that they 
should be altowed to stay and citizenship 
should also be given to them. This Is my 
request, Sir.

PROF. SUSANTA CHAKRABORTY 
(Howrah): Mr. Speaker, Sir, I Hke to believe 
that the Government of India is serious in the 
Industrialisatron of our country and in keenki 
catering to the Infrastructural and financial 
needs of the industrial devetopment of every 
region and every State of our country. But 
the fact, it into stands today, is that there is 
discrimlnalory treatment In this regard. This



policy of the Government acts as a deten'ent 
to the industrial development of the States of 
our country, particularily t>elonging to the 
eastern regions.

For example, the Credit Deposit Ratio 
of Natnnalised Banks in West Bengal is only 
about 55 per cent as compared of the na
tional average of 65 per cent

The Industrial Credit and Investment 
Corporation of India, during the last thirtysix 
years of its existence, has sanctioned only 
Rs. 531 crore for industries in West Bengal 
compared to Rs. 3495 aore to Maharashtra. 
The Industrial Finance Corporation has 
sanctioned only Rs. 80 crore to West Bengal 
which is much less than other comparable 
States. There is a discrimination in the distri
bution of such finance to West Bengal and 
other States of the Eastern Region.

The perê a Central Plan Assistance 
to West Bengal during the Seventh Five 
Year Plan was the lowest compared to other 
comparable States. It was only Rs. 232.6. 
Besides this, there is the freight equalista- 
tlon policy In respect of Iron and Steel of 
which we have been speaking for years 
together. Agradual phasing out of thescheme 
is very necessary. Rnally, as regards the 
sick industries, the Government of India has 
placed fanportance to the functtoning of the 
BiFRand inthe Budget of thisyeartoo, arele 
has been assigned to the BIFR. The States 
have been demanding that in the interest of 

the industrial devetopment, the regbnal units 
of the BIFR shoukJ be set up or if possible, 
States Units shouM be set up. That has not 
been done. What i demand is the reversal of 
the polky of the financial instltutkm, phas
ing out of the programme of freight equalisa
tion and equttable distribution of Central 
Assistance to the States.

ITiansblimil

SHRI KALKA DAS(Karol Bagh): Mr. 
%Maker, Sir, I want to draw thcf attentton of 
Ifie Government to a matter of serious con
cern. There abutcheiy near kigah in Delhi. 
This was set up when the populatkm of Delhi
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in general, and those of non-vegetarians 
was very less. But today the populatnn of 
Delhi has increased manifold and same is 
true about non-vegetarians, {intemptions)

MR. SPEAKER: I think you are a vege
tarian.

SHRI KALKA DAS: I am a non
vegetarian...(//itom̂pf/bns)... Its does not 
matter whether one is a vegetarian or a non
vegetarian. Thousandsof animals are slaugh
tered and this butchery is in the mkJst of 
densely populated area. Many times the 
bk)od of animals spreads on the road and 
sometimes it trickles to the drinking water 
supply pipes. The carcass of animals couM 
also be found on the roads sometimes. As a 
result there is hue and cry in the entire area 
and fouM smell continues to emanate from 
the butchery. Earlier it was away from the 
densely populated areas but now it is in tfie 
midst of these areas. It has become almost 
impossible to live in the area. Not only this, 
because of dead animals lying here and 
there, there is heavy traffic congeston in the 
area and even the traffic police has written 
many times that the butchery shoukJ be 
shifted elsewhere where the density of popu
latnn is less. This is a long standing demand 
of the people of the area and they are greatly 
agitated over it Therefore, I wouM like to 
urge that this butchery must be shifted from 
there. Othenvise, there is every possibility of 
a law and order problem and things may 
deteriorate. It is likely that the patience of the 

people may give way. Therefore, I wouk) like 
to draw the attentton of the Government to 
this serious problem and wouM urge to shift 
this butchery to an area where the density of 
population is l9a9...{btt»mjptkualf

SHRI TARA CHAMO KHANDELWAL 
(Chandni Chowk): When this butchery was 
set up the area was not as densely popu
lated as it is today. I had paU a visM to the 
area about six days back. There is not even 
a single day when I do not receive less ttian 
10-12 people from the area requesting me to 
raise this matter...(/h(efnfof<bn̂

MR. SPEAKER: You want to say that It

d̂>loynwnt of army
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should be shifted immediatety outside the 
city.

SHRI TARA CHAND KHANDELWAL: 
That Is what I want to say.

SHRI MOHAN RAWLE (Bombay South 
Central): Mr. Speaker. Sir, 'Hindi Divas' was 
celebrated on 14th September and Door- 
darshan and AkashvanI gave programmes 
also on this occasions. But unfortunately, we 
have failed so far in making Hindi a national 
language. We have a national anthem, a 
natk>nal bird, a national animal and a na
tional flag, but so far we do not have a 
national language. Even Babu Rajendra 
Prasad, the first President of India and one of 
Founding Fathers of our Constitution had 
remarked that gradually Hindi should be 
accepted as a national language and it should 
be not merely treated as official languages.

I,  therefore, urge the Government, 
through you, to declare Hindi as the national 
language.

DR. LAXMINARAYAN  PANDEYA 
(Mandsaur): Sir. there was a proposal to 
open many Kendriya Vidyalayas throughout 
the country which was accorded approval 
also. There was also proposal to open Ken
driya Vidyalayas In Mandsaur and other 
places in Madhya Pradesh. The academic 
sessbn has already commenced. There are 
hundreds of Central Government ernpby- 
ees In Mandsaur who have school going 
children. Therefore, it is essential to open 
Central Schools there, otherwise they may 
not get admissk>n elsewhere. Therefore, I 
wouki like you to issue instructions immedi
ately for opening Central Schools in 
Mandsaur and other places in Madhya 
Pradesh.

SHRI CHHEOI PASWAN (Sasaram): 
Mr. Speaker, Sir, the freight equalisation 
policy has been invogue for a bng time In 
Bihar particularly in respect of coal and steel. 
Shri Krishnachari had emphasized the need 
to folbw this policy for a short perbd way 
back in 1985. But this policy is still continu
ing. Consequently, a poor state like Bihar is
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suffering. Iron ore and coal is in abundance 
in Bihar, ff this freight equalisation policy had 
not been in vogue, the prbe of iron ore and 
coal would have been less as compared to 
other States and industrilisation would have 
got encouragement as a result thereof. 
Therefore, Mr. Speaker, Sir, I woukJ like to 
urge the Government to do away with freight 
equalisation policy so that encouragement 
could be given to industrialisation in Bihar.

[English]

SHRI SOMNATH CHATTERJEE 
(Bolpur): I want to raise a matter whbh is 
affecting power generation in West Ben̂il 
because of the inadequate supply of coal, 
not only quantity-wise but also quality-wise, 
because, I am told, that coal not of the 
standard quality but in big blocks and chunks 
has been sent, containing ashes and not 
which is required for the thermal power 
generation.

When the matter was taken up. the Coal 
India said that the Railway administration 
was not providing the wagons and that is 
why coal supply was hampered. And the 
Railways say that the Coal India Limited was 
not loading the wagons in time and properly, 
and the wagons were waiting in the sliding, 
therefore the difficulty is being created.

There appears to be some discard be
tween the Railway administration and the 
Coal India Limited. The hon. Railway Minis
ter is here. I am requesting him to kindly see 
that supply of coal is made in time. The hon. 
Minister for Coal Shri Sangma is not here. 
He may also kindly see that the proper 
quality coal is supplied, not coal in big chunks 
and bbcks which is not suitable for power 
generatbn.

This Is a very vital matter and I am 
requesting the hon. Ministers concerned to 
kindly kx>k into it.

[Translation]

SHRI MADAN UL KHURANA(South 
Delhi): There was shooting by accident by aa
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sacurity guard outsida tha rasidanca of 
Leader of Opposffion. Shri Lai Krishna Ad- 
vani Yesterday. Two days back there was a 
similar shooting incident outside the resi
dence of Chief Justice of India. This is my 
information and I would like that this may be 
confirmed by the Government...

MR. SPEAKER: There is difference 
between shooting by accident and a shoot
ing incWent.

SHRI MAOAN LAL KHURANA: The security 
guard who was involved in the shooting 
incklent outside the resklence of the Chief 
Justice of India was under the influence of 
fiquor and whan I asked tha PA at the resi
dence of Shri Advani about yesterda/s inci
dent, fie said the security guard had con
sumed Bquor. Mr. Speaker, Sir, I woukJ like 
to submit here that we have already wit
nessed the assassinatbn of Shrimati Indnra 
Gandhi when her security guards shot at her. 
Shri Advani is on the top of the hit list and 
therefore, the Government shouM recon
sider the security anangements and give 
fresh directives that negligence d this type 
will not be tolerated. The gauards who am 
posted at the residence of Ministers and 
other top politicians shouk) never be under 
thekiHuenoeof Kquor. Iwanttobringthisfact 
to the notice of the hon. Home Keister.

[EngSsU

SHRI GEORGE FERNANDES: Mr. 
Spedkar. Sir, I woukt not have raised this 
matter but fortha impacaikms both within tha 
cowttty and outskle the countiy in regard to 
tha matter that I am now raising. This per
tains to a film which has been produced by 
anagencycallad‘̂eWltna8s''andwhich is 
maî tha rounds of the country since the 
first of tfiis month. And it is also being exhb- 
itod in other countries of tha worid. The film 
ison the Rajasthan Atomic Power Station. In 
this fnm.tfwra are a series of scenes. I have 
aaan Ms film spedaHy whan llris matter was 
biDught to my notice. And there is also an 
Maiview with Or. K.S. Parthaaarathy, who is 
tfŵ$aoialaiy of lha Atonrie Enaigy Ragula- 
toquaoanf and who is fWpontR)le tor safety
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standards at aH atomic energy installatkwM 
in the country.

Dr. Parthasarathy’s ittten/iew is conse
quent upon a request made to the Prime 
Minister and to the Minister for PU>Hc Griev
ances, Shrimati Margaret Alva by the pro
ducers,  'Eye Witness’. That means, his 

presence there was with the approval of tha 
Prime Minister, who is in-charge of the Atomic 
Energy.

hk)w. Sir what does this Scr̂ say? I 
wouM not read all of it. But there are certain 
aspects whk4i need to be brought to the 
notice of the House. It starts with a commen
tary, which says:

"Alarming news emerged last year 
of birth defects in villages near an 
atomic power station in India. We 
wenttoRajasthantofNmthis story*.

This was the opening sentence. Then H 
goes on to say this. Here, this is the person 
who is associated with the unit making ttiis 
statement. He says:

The'cooling systems of RAPS - 
that is the acronym for Rsyasthan 
Atomic'Tower Statfon land are 
ooded by water and that water is 
returned into the same river from 
whid) it is drawn. The effect d the 
radiatton d the water means that it 

definitely oontaminates the river. 
Beskies there have been leakages 
d heavy waler more than dhoadue 

tothe negiigencedtha authorities. 
The water is let off into the river and 
that is the water we drink".

{kitenvplion̂

SHRI SOMNATH CHATTERJEE: Was 
It Dr. Parthasarath/a st̂ ment?

SHRIGEORGEf=ERNANDES:No.ona 
d tha persons wfw Ives there mad* this 
statamant

ThisfilmtiasbMnaaMby Dr. Parthâ
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rathy, and ha has responded to iL I will come 
to Ms response in a moment

Then, the commentary sŝ that t>e- 
cause the Doctors refused to speak, the 
person who shot this film met, what we caH, 
the nurses and others who help in the deliv- 
eiy of babies. Now, there is one Mr. Munir 
Ahmed, who sŝs:

*We do not know what is happen
ing. I do not know if it is fate or what 
is causing the defects in our region. 
And it is happening only in our area 
within a radius of 25 kikmeters. 
Even the young men are losing 
their manhood*.

Then, there was another questton,
“are the young men affected too?. And his 
reply was:

*Yes. they say so. They are 
young men and they do not say 
these things out of shame but 
some have saM so.'

Then the commentary says that they 
went and saw the k)cal mkJwives. They 
were questnned.

The conversatton with Nandu Bai, 
another mklwife. is as foibws:

'Y3: How many deformed chikJren 
are there?

A: Fburorfive.

Q: Has the nun̂r increased In 
the last two to four years?

A: There have been more such 

chiUren.

Ch Earlier such a thing never 

happened?

A: This lu» never happened be
fore and it Is happenkig now.*

another mkJwife was asked:

"Q: Was he bom with the deformed 
ear?

A: Yes, he ha twen I8(e that from 
birth.

Q: Also the double thumb?

A: Yes, he has two thumbs.*

Then there is a commentary which 
says:

*Other damaged chiMren we found 
incktded this little boy had two sets 

of incisors and was bom with no 

penis. We checked that none of the 
chikJren we were shown were in 
fact polk) vctims. They had all been 
bom deformed. These girls’ legs 
are paralysed.’ (Those girls were 
exhibited).

Savitri Bai, another mklwife says:

“Earlier there were 25 chiUren born 

in a year, now there are 50.

I see the chiki when ft is bom. I can 
see what is wrong with IL

H it is defomied it has only half the 

fingers. Sometnnes they have no 
fingers at all. Some have no hands 

or noses. Some have abnormal 
growth of ĥr.*

Then in reply to questk>ns she fur
ther says:

*0: Is it awful to toqk at?

A; It is not just the faces, k is theA; It is not just the faces, k is the
J--1-------L. ---m
wnow Dooy inai is CNnOfniw.wnow Dooy inai is CNnOfniw.

Q: So you donl even show ft to 4m 
mother?

Then a child was shown and Tulsi Bai. A: No. w*didn\Then a child was shown and Tulsi Bai. A: No. w*didn\
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A: If we showed the baby to the 
mother she would have been scared 
to death. That is why we doni tell 
them."

Then there is a commentary which 
says:

'What you have here is a plant 
which is known to have a particu
larly bad safety record and you also 
have an unusual incidence of ge
netic damage in the surrounding 
population. You also know that trit
ium is discharged to the environ
ment."

This is a part of the transcript.

Dr. Parthasarthy was interviewed on 
this. And what does he say? He says that this 
Atomk: Energy Power Plant was shut down 
250 times in ten years. Then he says that 
once it was shut down for as long as three 
years. When he was toki about this water 
being discharged, he sa\6:

This is the water we, we means. I 
don’t bebng to the Department of 
Atomk: Energy but the people who 
work there who are in the township 
they drink this water.”

Then he was asked as to what you are 
doing about it.

MR.  SPEAKER:  Who  is  Mr. 
Parthasarthy?

SHRI GEORGE FERNANDES: Dr. 

Parthasarthy is the Secretary of the Atomic 

Energy Regulatory Board, who is respon
sible for the safety standards of all atomic 
energy power statbns of the country. And he 
was sent there to be interviewed after a 

request was made tbihe Prime Minisler and 
Mrs. Margaret Alva. Minister of Pubik: Grlev- 
ances. Now the statement which 
DfvParthasarthy has subsequently made is 
far too serbus to be taken very lightly. When

he was asked: When these things are hap
pening, what are you doing about it, he feels 
that whatever has been shown or whatever 
is happening has nothing to do with the 
atomic energy power statbn. He accepted 
the fact but he refused to link those facts with 
the situatbn that is on the ground at the 
atomic energy power station.

I do not want to elaborate. I only want 
that the Government must immediately react 
to this particular situation. Now they have 
reacted in one respect and how? The man 
who made this film, is a person called Chris
topher Rbhard. I have been requesting you 
for the last three days to allow meto raise this 
matter. But I appreciate your reluctance to 
call me because you decided that you would 
like to hear a targe number of Members who 
did not have an opportunity.

Mr. Christopher Richard, who made this 
film and who is an independent producer, is 
a British citizen, he made this film for Chan
nel 4. It was exhibited in Britain and is being 
exhibited elsewhere. He is making a film in 
India at this moment for BBC for whbh the 
Government gave him the clearance. Day 
before yesterday, when he applied for his 
visa to come back to India, 1 got this informa
tion that he was told that the visa would not 
be given to him perhaps because - this has 
not been conveyed; this is my conjecture - he 
made this film on the Rajasthan Atomic 
Energy Power Station. This is the only re
sponse of the Government of India. The man 
who unravelled a certain situatbn, brought 
before the country a certain situatbn, which 
needed to be brought before the country. Is 
now being toM that you are a persona non 
grata in our country. Now, that is the matter 
which I will deal separately with the Govern
ment. But. on this question which I am rais
ing. Minister of State of the Ministry of Envi
ronment, and Forests Shri Kama! Nath, is 
sitting here, is responsible for most of the 
aspects, that have been happening there.

MR. SPEAKER: Please do not drag him 
because he has no informatbn about Atomb 
Energy.

(Intenuptbns)
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MR. SPEAKER: Well, I must caution 
that there is a bt of literature with you on 
Atomic Energy which is not supported by 
scientific facts.

SHRI GEORGE FERNANDES: Sir. 
therefore, there are some views on this. But, 
there Is the question of pollution of the water. 
The water pollution matter is a fact. It is a fact 
that deformities are there. Now. if we take 
this view that this has nothing to do with what 
is happening there - this is precisely what a 
bt of people have said earlier - then we had 
Chernobyl, and in Chernobyl we know what 
Is happening. We have gone through the 
experience of Bhopal and the kinds of things, 
the kind of deformities, the kind of baby 
deaths that are taking place in Bhopal. It is a 
situatbn that brings tears in my eyes. There
fore, I would certainly like the Government to 
respond to this, if not today by tomorrow. 
But. I woub certainly like the Minister for 
Environment at least to respond to this whole 
question of water pollution, a fact which 
cannot be denied. Thank you very much. 
(Inten’uptbns)

SHRI SOMNATH CHATTERJEE: Dr. 
Parthasarthy may have nothing to do with 
the Atomic Power Statbn. But, if such de
formed childrens are born, the Government 
must look into it. In a particular area why that 
is happening? The Minister is here. He should 
respond. {Interruptions)

MR. SPEAKER: This Department w? 
with me for four years. I know that ma y 
reports are published. I know also that ma. .y 
of the reports are not supported by scientific 
facts. Now. we shall have to be very careful.

{intenruptions)

SHRI SOMNATH CHATTERJEE: Sir. 
in view of your personal experience, we 
should gube them also.

[Translation]

SHRI DAU DAYAL JOSHI (Kota): Sir. 
this plant is situated adjacent to my constitu
ency. The points raised by hon. Shri George 
Fernandes are valid because 1 have person

BHADRA 25.1913 {SAKA)

ally gone there. When these facts rams to 
my knowledge, I made efforts personally to 
inspect the Atomic Energy Plant. I was not 
permitted to enter the plant and my repeated 
requests were ignored. Reports are being 
received regularly overtherethat becauseof 
the pressure of the plant, children are be
coming deaf, blind and acquiring physical 
deformities. I request the Govemment to 
take this matter seriously. One unit of the 
plant suffers a breakdown every now and 
then. We have to find out the cause of all 
these problems...(/nferri/pftons)

MR. SPEAKER: This has been dis
cussed many times.

SHRI DAU DAYAL JOSHI: Efforts were 
made to give training. What is unfortunate is 
that we have accepted the Bhopal Gas Trag
edy.

MR. SPEAKER: There is no need to go 
into all that.

SHRI DAU DAVAL JOSHI: God forbb, 
if such athing happens there then it would be 
a replay of the Bhopal Gas Tragedy. So I 
request the Government to take precaution
ary steps to ward off any tragedy.

[English]

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR
ESTS (SHRI KAMAL NATH): Sir. no doubt, 
this Is a very serious matter. We have drawn 
the attention of the Atomic Energy Commis
sion on this. We had written to them. The 
Atomic Energy Commission In their reply 
have said that on the basis of a report by the 
Expert Committee constituted by the State 
Government, there was no connection of 
these deformities and pollution from Rajast
han Energy Plant. {Interruptions)

SHRI SOMNATH CHATTERJEE: Has 
the Government accepted that Report? Your 
experience is otherwise {Intemptions)

[Translation]

SHRI DAU DAYAL JOSHI: Let the
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Government study the statistics. Everything 
win become dear

MR SPEAKER: There is no need to 
make so much noise about this matter. Bet
ter look at the raot of the problem. Please 
listen firsL As far as the report is concerned, 
the Government cannot immediately accept 
or reject tt. It is a scientific fact and is related 
to genetic engineering. A layman would not 
be able to give an opinkm on this matter. I 
believe whatever Is possit>le will be done.

[Engim

SHRI SOMMATH CHATTERJEE: Sir, 
what  about  the  deformed 
babies?...(lntemftfJiwis)...

13.45 hrs.

PAPERS LAID ON THE TABLE

Statement oonnecUng tlw reply to 
USQNo. 1996 dated 7th August 1991 
regarding expenditure on Rural Deval- 

opnwnt Schemes

[BigBsH

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO
GRAMME IMPLEMENTATION (SHRI H.R. 
BHARDWAJ): Sir, I beg to lay on the Table 

a statement ̂indi and English versions) (I) 
correcting the reply given on the 7th August, 
1991 to Onstared Questkm No. 1996 by Dr. 

Parshuram Gangwar regarding «(penditure 

on Rural Devetopment Schemes; and (il) the 
reasons for delay In correcting the reply. 

(Plaoed in Ubrary See No. LT-664/91]

Slatament OofrecUng the repN to USQ 
No. 1997 dated TUI August. 1991, 
regarding Sugar Factories

jm MNISTER OF STATE OF THE 

MMiSTRY OF FOOD (»lRl TARUN 
QOGOji: Sir. Ibeg to toy on the Table a 

•tatempM 7th August. 1991 to Unstarred

Question No. 1997 by Sarvashri Kamla 
Mishra Madhukar, Yashwantrao Pali and 
Nawal Kishore Rai regarding sugar factories 
and (10 the reasons fordelay in correcting ttte 
reply. [Placed in Library See No. LT.66S/91]

Review on the working of and
Annual Report of the Central Social
Welfare Board, New Delhi for 1989̂

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE
VELOPMENT (DEPARTMENT OF YOUTH 
AFFAIRS AND SPORTS AND THE DE
PARTMENT OF WOMEN AND CHILD 
DEVELOPMENT) (KUMARIMAMATABAN- 
ERJEE): Sir, I beg to lay on the Table-

(1)  (i)  A copy of the Annual Report
(Hindi and English versbns) 
of the Central Social Welfare 
Board, New Delhi, for the year
1989-90 abng with Audited 
Accounts.

(ii)  A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
Central Social Welfare Board, 
New Delhi, for the year 1989-
90.

(2)  A statement (Hindi and English 
versnns) showing reasons for de
lay in laying the papers mentioned 
at (1) above.

(Plaoed in Lbrary. See No LT-666/91]

Statements showing action taken byStatements showing action taken by
Gknremment on varloua assurance*

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAnS 
AND MMISTER OF STATE IN THE MINIS
TRY OF UW. JUSTICE AND COMPANY 
AFFAIRS  (SHRI  RANGARAJAN 
KUMARAMANGALAM): Shr. I bag to lay on 
the Table a copy each of the folkŵ state
ments (Hindi and English verskms) showing 
the action taken by the Government on vari

ous assurances, promises and undertak
ings given Iqr the Miriisters during the vaii> 
ous sessions of Lok Sabha>


